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10 broad gauge wagons of coal consign
ed to Muktapur Jute Mills were utilis
ed by the North Eastern Railway in
stead for the urgent replenishment of
the railway coal stocks. The railway
coal stocks touched a low level due to
a setback inter alia in the movement
of railway coal to the North Eastern
Railway. This setback was due to the
vagaries of the river Oanga adversely
affe<̂ ting the movement of traffic
across it at Mokameh and Bhagalpur
Ghats and the restrictions necessitat
ed by the abnormal rush of traffic in 
connection with the Kumbh Mela.

Rbtrbnchment of M ica W orkers

, *1241. Shri Keshavaiengar: (a) WUl
the Minister of Labour be pleased to
state whether Government are aware
that about 3,000 mica labourers have
been discharged in mica mines in
Madhya Pradesh?

(b) Have Government received any
representations for granting relief to
the retrenched workers?

(c) If so, what steps Government
propose to take in the matter?

The Minister of Labour (Shri V. V
Girl): (a) and (b). No.

(o) Does not arise.

fft f*r#

# 5 f m :  w

V.
(«f ) ^

'

(»t) ^  ^  q r f ^  ( f ^ )
, w

?^rtr Tf̂  ?

The Minister of Labour (Shri V. V.
Girl): (a) to (c). The information is
being collected and will ,be placed viii 
the Table of the House in due course

W ireless O perators on Railways

n m .  Shrt Muniswamy: Will the
Ministter of Railways be pleased to
state:

(a) whether the licences issued to
the Railways by the Pests and Tele
graphs Department lay down the con
dition that the wireless/traffic system
on the Railways should be operated
only by holders of P. and T. Second
class competency or an equivalent
certificate;

(b) if the answer to part (a) above
be in the affirmative, wihether the
existing personnel are in possession
of such certificates;

(c) if, however, the answer to part
(b) above be in the negative, whe
ther any exemption has been obtained
from the P. & T. Department; and

(d) if so. whether this is in con
formity with the International Tele
communication Convention?

The Deputy Minister of Railways
and Transport (Shri Alagesan); (a)
No.

<b) Does not arise.

(c) and (d). P. Sc T. Depurtmenl
considered it unnecessary for railway
wireless operators to pass the quali
fying examination but prescribed a 
standard of efficiency which conforms
generally with the Post & Telegraphs
Second Class examination and is in 
conformity with the International Tele
communication Convention.

M inor Irrigation Projects in Punjab

*1244. ShH D. C. Sharma: WUl the
Minister of Food and Africulture be
pleased to state:

(a) whether the Punjab Govern
ment have submitted a list of minor
irrigation projects in the Punjab
State for the year 1953-54; and

(b) what is the amount that has
been granted for the execution of new
projects and the development of thr
existing ones by the Central Govern*
ment?




